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THE FIFTH SCHEDULE 

(See section 28) 

In the Constitution (Scheduled Castes) Order, 1950,–– 

(1) in paragraph 2, for the figures ―XXIV‖, the figures ―XXV‖ shall be substituted; 

(2) in the Schedule,–– 

(a) in PART I relating to Andhra Pradesh, item number 9, shall be omitted; 

(b) after Part XXIV, the following Part shall be inserted, namely:–– 

―PART XXV.––Telangana 

1. Adi Andhra 

2. Adi Dravida 

3. Anamuk 

4. Aray Mala 

5. Arundhatiya 

6. Arwa Mala 

7. Bariki 

8. Bavuri 

9. Beda (Budga) Jangam 

10. Bindla 

11. Byagara, Byagari 

12. Chachati 

13. Chalavadi 

14. Chamar, Mochi, Muchi, Chamar-Ravidas, Chamar-Rohidas 

15. Chambhar 

16. Chandala 

17. Dakkal, Dokkalwar 

18. Dandasi 

19. Dhor 

20. Dom, Dombara, Paidi, Pano 

21. Ellamalawar, Yellammalawandlu 

22. Ghasi, Haddi, Relli, Chanchandi 

23. Godari 

24. Gosangi 

25. Holeya 

26. Holeya Dasari 

27. Jaggali 

28. Jambuvulu 

29. Kolupulvandlu, Pambada, Pambanda, Pambala 
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30. Madasi Kuruva, Madari Kuruva 

31. Madiga 

32. Madiga Dasu, Mashteen 

33. Mahar 

34. Mala, Mala Ayawaru 

35. Mala Dasari 

36. Mala Dasu 

37. Mala Hannai 

38. Malajangam 

39. Mala Masti 

40. Mala Sale, Nethani 

41. Mala Sanyasi 

42. Mang 

43. Mang Garodi 

44. Manne 

45. Mashti 

46. Matangi 

47. Mehtar 

48. Mitha Ayyalvar 

49. Mundala 

50. Paky, Moti, Thoti 

51. Pamidi 

52. Panchama, Pariah 

53. Relli 

54. Samagara 

55. Samban 

56. Sapru 

57. Sindhollu, Chindollu 

58. Yatala 

59. Valluvan.‖. 

 

 

 

 

 

 

 


